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The following Act of the: Gu}amt Legml%re having been assented to by the
(Governor on the 29th December 1962 is hereby:puBlighed for general information.

AKBAR 8. SARELA,
Secretary to the Government,
Legal Department.
GUJARAT ACT NO. II OF 1963

( Farst published, after having received the as<ent of the Governor in the “Gugaraz

Government Gazae” on the 1st Janumy 1963)

An Act further to amend the Bombay Village Panchayats Act, 1958,

It is hereby enacted in the Thirteenth Year of the Repubhc of Indla as
follows :— - o

1. This Act may be called the Bombay Village Panchayats (Gujerat Amend-
ment) Act, 1962,
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In';::?::ao‘:: 2, Aftersection 27 of the Bombay Village Panchayats Aot, 1958, the followmg Bom
2TA in Bom, 8éction shall be inserted, na.mely —_ . 1969
I of 1859.

. ﬁma;o:ﬁ:: “27-A. (1) Notwithstanding ' anything contained in section 27, the term
of mombers Of office of the mombers of every panchayat which under that section —

of certain

panchayats, (s} ‘has expired after the commencement of .this Act but before the
commencement of the Bombay Village Panchayats ( Gujarat Amendment)lx of
Ordinance, 1962 or 1962,

(1) expires on or- ai't-ar the commencemsent of the said Ordinance but
before the 1st April 1963,

shall be deemed not to have so expired or, as the case may be, not to so

. expire but- shall be deemed to have been oxtended hereby upto the end of

the 31st March 1963 and in respect of every such panchayat the provisions

- of -this Act shallhave eﬁ'ect a8 1f the term of office of its members had been
. extended under -section. 27 BV L

(2) Any thing déne’or-any aetion’ taken by ‘or on behalf of or in respect of
8 panehayat to which clause (a) of sub-section (I} applies, which but for the
provisions of sub-section (), would have been invalid, shall be valid and
shall not be called in question merely on the ground that the term of office
of the members of such panchaya.t had expired when such thmg was done
or such action- was taken.” :

g"P"::} d%fx 3. The Bombay Vﬂlage Pa.ncha.yat& (Gujarat Amendmcnt) Ozdinance, 1962 Guj,
oo~ 19 hereby repealed and the provisions_of sections 7 and 25 of the Bombay General ‘i?

f 1962
° Clauses Act, 1904 shall apply to such repeal as if that Ordinance were an
enactment Lo _ . - lvez.
o . . . . . Bom.
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